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th e  fo llo w in g  qu an tities is  n ow  u nd er 
consideration.

Vttamtn Quantity Value (Rs.)

B 1 15 tons per annum 85>3S»oco
B 2 2  ) M J 8,80,000

B f> 0 .5  »> I) l> 12,36,000
C 60 ,, ), |t 58,00,000
D 1 O )| » 11 27,00,000

Total i ,9M i.o c o

T h e  question  o f p ro du cin g  som e of 
these v itam ins u n d er th e  N ational In­
du stria l D evelop m en t C orp oration  is 
bein g  exam in ed  

' N icotin ic  acid  and am ide

L icences u n d er th e  Industries (D e­
velopm ent and R egu lation ) A c t to 
produce th e ab ove v itam in s w ith  a 
cap a city  o f 15 tons p e r  annum  has 
been  issued to  tw o  firm s O n e of 
them  has a lre a d y  started  production

H e a v y  In d u stry  P ro jects

_ J  S h ri V . P . N a yar:
I  S h ri E asw ara  Iy e r .

W ill the M in ister o f P la n n in g  b e  
pleased to la y  on th e T ab le  o f the 
House a  statem en t sh ow in g

(a) th e  p ro jects in  H e a v y  In d u stry  
started or a llo tted  to  each  S ta te  u nd er 
th e F irst and Secon d F iv e  Y e a r  P la n s,

(b) th e cap ita l in vested  b y  (1) th e 
C en tra l G overn m en t, (u ) th e  S tate  
G overnm en ts and ( 111) P r iv a te  S ecto r 
so fa r , and

(d ) th e  p e r capita  in vestm en t b y  
th e  C e n tra l G overn m en t in  H eav y  
In d u stry  in  each  S ta te 7

T h e  D ep u ty  M in ister o f  P la n n in g  
(S h ri S . N . M ish ra ): (a)  to  (c)  T h re e  
statem ents a re  la id  on th e  T a b le  o f 
L o k  S ab h a  fu rn ish in g  th e  req u ired  
inform ation  so fa r  as a v a ila b le  [See  
A p p en d ix  I, a n n exu re  N o 6.]

S tatem en t I in dicates th e  h e a v y  in ­
du stria l p ro jects  started  o r  proposed 
m  e a ch  S ta te  u n d er th e  F irs t and 
Secon d F iv e  Y e a r  P la n s

Statem en t II  indicates th e  b reak -u p  
o f  in vestm en t on h e a v y  in d u stria l pro­
je cts  b y  th e  C en tra l an d  S tate  G ov­
ernm ents and b y  th e  p riv a te  sector.

Statem en t III show s th e  p e r cap ita  
in vestm en t b y  th e  C e n tra l G o v ern ­
m en t in H e av y  Industries in  each  
S tate  T h e  p e r cap ita  in vestm en t is 
w o rk e d  ou t on th e  basis o f th e  to ta l 
in vestm ent div ided  b y  th e  population 
in  each State

H ousing Schem es

f S h r i  R am  K rish an :
I  S h ri R a d h ela l V ya s:

W ill th e M in ister o f  W orks, H ousing 
an d  S u p p ly  be p leased  to state

(a) th e  to ta l am ount o f loans and 
gran ts given  to  S tates d u rin g 1956-57 
und er various H ousing schem es, 
schem e-w ise an d  S tate-w ise  separate­
ly ,  and

(b ) the total am ount allocated 
du rin g  th e cu rren t y e a r  State-w ise 
and schem e-w ise sep a ra te ly7

T h e  D ep uty  M in ister o f  W orks, 
H ousing and S u p p ly  (S h ri A n il K . 
C h an d a): (a) and (b ). A  statem ent 
g iv in g  th e  inform ation  sought is laid 
fS ee  A p p en d ix  I, annexU fb No 7]

Plan tation  L a b o u r H ousing Schem e

8. S h ri R am  K rish an : W ill the M ini­
ste r o f  W orks, H ousing and S upply be
pleased  to  state

(a) the nam es o f  th e States w hich 
h a v e  introduced Plantation  Labour 
H ousing Schem e so fa r , and

(b) the total num ber of applications 
received  so fa r  from  individual 
plan ters S tate-w ise7

T h e D ep uty  M inister o f W orks, 
TTnm Hf and Sup p ly  (Sh ri A n il K . 
C h a n fa ) :  (a) T h e S tate  o f K era la  and 
th e  T rip ura  Adm inistration h ave  so 
fa r  introduced th e Plantation Labour 
H ousing Schem e

(b )  K e ra la  44
T rip ura  11




